\ 2101 TEM NO. 1 COURT NO. 12 SECTI ON X'V

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 5352 OF 2002

M'S. KLASSI C CONSTRUCTI ON (PVT.) LTD. Appel | ant (s)
VERSUS
M'S. ARMY WELFARE HOUSI NG ORGANI SATI ON Respondent (s)

(office report with award of arbitration in C A No.5352/2002)
Date: 07/01/2008 This Appeal was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE P. P. NAOLEKAR
HON BLE MR, JUSTI CE LOKESHWAR SI NGH PANTA

For Appellant(s)
M. Ri shi Kesh, Adv. (N. P)

For Respondent (s)
M. Arvind Kumar Tewari, Adv. (N. P)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

None appears even on second call.
List after eight weeks.

(Ganga Thakur) (Neeru Bala Vij)
P.S. to Registrar Court Master



